IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :03-02-2020
Date : 03.02.2020

c.Cc

Applied For

_ (Se
| 10759/ 03.02.2 ?§§§>2 I ;gURT Order Dtd. at
2020 020 (0. NO- 15 020-01-29 No-
020 19 )
[ (Se
WP (C) - COURT
10760/103.02.2 Order Dtd. at
2 15000 lone 435/20 D BEHERA  [C.O. NO. | oo0” ~70¢ e
20 19 )
- _ (Se
, |10761/]03.02.2 ?gé8>2 K C <o ;gURT Order Dtd. at
2020  [020 satapatay OO MO 12020-01-29 No-
020 19 )
- _ (Se
4 10762/103.02.2 Y§é§>2 TAPAN c.0 EBURT Order Dtd. at
2020 020 SWAIN 0+ NO- 15 020-01-29 No-
020 19 )
- _ (Se
5 |10763/]03.02.2 ?5;;}2 s cas oo ;gURT Order Dtd. at
2020 020 0+ NO- 15 020-01-29 No-
020 19 )
B WP (C) - COURT (Se
6 10764/ /03.02.2 1350/2 JANMEJAY c.o. ko Order Dtd. at
2020 020 PARIDA 0+ NO- 15 020-01-29 No-
020 19 )
B _|mss. (se
. |10765/]03.02.2 ?géi}Z KRISHNA |, ;gURT Order Dtd. at
2020  |020 5o/ ¢ lcHanDRA 00 197 [2020-01-29 No-
SAHU )
- _ (Se
g [10766/(03.02.2 ?§é5>2 N - ;gURT Order Dtd. at
2020 020 0+ NO- 15 020-01-29 No-
020 19 )
10767/ 003.02.2 WP (C) - COURT |Order Dtd. (se
2 12020 020 1671/2 [R ¥ BISOL [C.0-luq " 15020-01-29 at




- 020 19 No-
)
(Se
WP (C) - COURT
1 |10768/1(03.02.2 Order Dtd. at
o 2020 loze 2090/2 K CHHOTRAY [C.0. INO. | oo " 200 No-
020 19 )
B WP (C) - COURT (Se
1 110769/1/03.02.2 20882 UMAKANTA c.o. lno Order Dtd. at
1 2020 |020 CHHOTRAY e © |2020-01-29 No-
020 19 )
[ ABLAPL CRIMT |(Se
1 [10770/1/03.02.2 |- A SHATN GENE Order Dtd. NAL at
2 12020 1020 20585/ [ RAL 2018-12-03 MISC- |No-
2017 3 3)
[ (Se
WP (C) - COURT
1 110771/1/03.02.2 Order Dtd. at
3 2020 020 2059/2 D BEHERA |C.O. NO. 2020-01-29 No-
020 19
3)
B WP (C) - COURT (Se
1 10772/ /03.02.2 29107/ CHINTU c.o. ko Order Dtd. at
4 12020 020 SAMAL o * |2020-01-29 No-
2019 22 5)
B WP (C) - COURT (Se
1 110773/103.02.2 2429/ RAMAKRISHN c.o. lno Order Dtd. at
5 2020 020 A BISOI o * |2020-01-24 No-
020 22
3)
WP (C) - (Se
1 10774/ /03.02.2 29039/ P. K. co COURT |[Order Dtd. at
6 12020 |020 BEHERA *~ INO. 8 |2020-01-13 No-
2019
3)
- _ (Se
1 110775/ 03.02.2 Yg;ig/ N ;gURT Order Dtd. at
7 12020 020 : Y * 2019-11-20 No-
2018 22
3)
B _ (Se
1 110776/ 03.02.2 ?ZQE}Z P C <o ;gURT Order Dtd. at
8 12020 |020 ACHARYA e © |2020-01-29 No-
020 22
3)
B WP (C) - COURT wrT | (€
1 |10777/103.02.2 28165/ |J KAR c.o. ko Order Dtd. BRANC at
9 2020 |020 Y * |2020-01-29 No-
2019 22 H-4
19)
N WP (C) - |TUSHAR COURT (Se
2 |10778/103.02.2 Order Dtd. at
o 2020  lo20 2752/2 KANTA C.0. NO. 2020-01-29 No-
020 NAYAK 19 ©
19)
[ (Se
2 110779/ (03.02.2 2558}2 M. R. c o ;gURT Order Dtd. at
1 [2020 (020 ROUTRAY Y * |2020-01-29 No-
020 19
19)
2 10780/ [03.02.2 [wp(C)-|R K BISOI [Cc.0.|COURT |order Dtd. | (se




™l

2020 (020 1673/2 NO. 2020-01-29 at
020 19 No-
19)
_ (Se
10781/ (03.02. ?gég}2 I ;gURT Order Dtd. at
2020 (020 - e : 2020-01-29 No-
020 19
19)
WP (C) - COURT (Se
10782/ 03.02. 3102/2 M/S.K.C.TR c.o. lno Order Dtd. at
2020 (020 IPATHY T : 2020-01-29 No-
020 19
19)
WP (C) - COURT (Se
10783/ /03.02. 3194/2 RAMAKRISHN c.o. INo Order Dtd. at
2020 020 A BISOI H : 2020-01-29 No-
020 19
19)
WP (C) - (Se
10784/ /03.02. 15605, PRASANT GENE Order Dtd. at
2020 (020 KUMAR JENA |RAL 2019-12-10 No-
2019
19)
WP (C) - COURT (Se
10785/ 103.02. 3196/2 RAMAKRISHN c.o. lno Order Dtd. at
2020 020 A BISOI H : 2020-01-29 No-
020 19
19)
_ (Se
10786/ (03.02. 222532 I ;gURT Order Dtd. at
2020 (020 T : 2020-01-29 No-
019 22
19)
(Se
WP (C) - COURT
10787/ 103.02. Order Dtd. at
5020 1020 2011/2 P K JENA |C.O. NO. 2020-01-29 No-
020 19
19)
ABLAPL CRIMI |(Se
10788/ /03.02.2 |- P. C. GENE Order Dtd. NAL at
2020 (020 15368/ |PATTNAIK [RAL 2017-01-25 MISC- |No-
2016 1 8)
_ (Se
10789/ (03.02. 5?1/19 B. K. GENE Order Dtd. i;i;i at
2020 [020 MOHANTY RAL 2008-09-12 No-
81 L
8)
BLAPL- COURT (Se
10790/ |03.02. 280,20 BISWARANJA c.o. ko Order Dtd. at
2020 [020 N DALAI T : 2020-01-29 No-
20 23
8)
CRLMC- (Se
10791/ /03.02. 3265, 2 [BRUNDABAN |, |COURT Order Dtd. at
2020 (020 NAYAK YT NO. 1 |2020-01-21 No-
019
8)
CRLMC- (Se
10792/ /03.02. 3265, [PRUNDABAN |, |COURT Order Dtd. at
2020 [020 015 NAYAK Y NO. 1 |2020-01-21 No-

8)




WP (C) -

COURT

(Se

10793/ 103.02. TAPAN Order Dtd. at
2020 (020 1867/2 | syun1n €.0. MO 15620-01-29 No-
020 19
8)
BLAPL- COURT (Se
10794/ 03.02. 267/20 P. K. c NO Order Dtd. at
2020 1020 BEHERA P Y 12020-01-29 No-
20 23
8)
CRLREV (se
10795/ 103.02.2 |- P. K. c DR Order Dtd. at
2020 1020 544/20 MALLICK : (J)  |2020-01-28 No-
19 8)
BLAPT,~ COURT (Se
10796/ 03.02. 187/20 NIRANJAN c NO Order Dtd. at
2020 1020 SAHOO Y TP 12020-01-29 No-
20 23
8)
BLAPL- COURT (Se
10797/ |03.02. 309,20 B. R. c NO Order Dtd. at
2020 1020 MOHANTY M TP 12020-01-29 No-
20 23
8)
WP (C) - COURT (Se
10798/ 03.02. 31972 RAMAKRISHN c NO Order Dtd. at
2020 1020 A BISOT P Y 19020-01-29 No-
020 19
8)
WP (C) - COURT (Se
10799/ (03.02. 3199/2 RAMAKRISHN c NO Order Dtd. at
2020 1020 A BISOT Y Y 12020-01-29 No-
020 19
8)
_ (Se
10800/ (03.02. giéS}z DILLIP ESURT Order Dtd. at
2020 1020 KUMAR JENA Y 12020-01-29 No-
020 19 5
WP (C) - NANDA COURT (Se
10801/ /03.02. Order Dtd. at
5020 026 2239/2 KISHORE c.o. NO. I e e
020 ROUT 19 8?
WP (C) - DILLIP COURT (Se
10802/ 103.02. Order Dtd. at
020 loas 318/20 KUMAR c.o. NO. [ ot i Too
20 MALLICK 19 8)
_ (Se
10803/ /03.02. ?gég}z MAHADEV c ;gURT Order Dtd. at
2020 1020 BEHERA P Y 19020-01-28 No-
020 19
8)
_ (Se
10804/ |03.02. Ygég>2 MAHADEV c EBURT Order Dtd. at
2020 1020 BEHERA YT 12020-01-28 No-
020 19 5
10805/ (03.02.2 [WF (C)~ PRATAP COURT | der Dtd. (Se
000 loag 1483/2 |KUMAR C.o. NO. [ o e at
020 BEHERA 19 No-




[ | | 8)
- (Se
4 [10806/(03.02.2 ggé§>2 P. K. c o, e T lorder pta. at
8 2020 |020 BEHERA 0. MO~ 12020-01-29 No-
020 19 5)
B WP (C) - COURT (Se
4 110807//03.02.2 10562 MAHADEV c NO Order Dtd. at
9 12020 (020 BEHERA -0- MO~ 15020-01-28 No-
020 19
8)
[ WRIT
BRANC |(Se
5 10808/ (03.02.2 [VF(C)~[M/S.BIPLAB COURT |order Dtd. i at
o lz020  lo20 3165/2 A C.0. NO. 2020-01-29 (DIVI |No-
020 P.B.BAHALT 19 SION 108
BENCH )
)
(Se
5 10809/ (03.02.2 ?5;2}; B. R. COURT |0rder Dtd. o
1 2020 (020 112872 seNmpatT NO. 8 [2020-01-22 e
)
(Se
5 10810/ (03.02.2 [V° (C) - [M/S.SATYAB COURT |0rder Dtd. at
2 2020|020 2457/2 RATA €-0-No. 8 |2020-01-28 No-
020 SENAPATI : 108
)
(Se
5110811/ (03.02.2 1215 " . &, c o, o % lorder ptd. 2
3 2020 |020 S ot/ % saroo o [2020-01-27 e
)
(Se
5110812/ (03.02.2 70000 " . &, c o, e KT lorder pta. o
4 2020 |020 e 0% lRouTRaY o [2020-01-29 e
)
(Se
5 [10813/(03.02.2 ?52%}; SARADA c o o % lorder ptd. o
5 2020 |020 o ot % navak o |2020-01-29 e
)
(Se
5 [10814/03.02.2 ?528}; SARADA c o o % lorder pta. 2
6 12020 [020 o 1007% Navak o [2020-01-29 e
)
(Se
5 110815/ (03.02.2 72 10) " Isarana c o, o % lorder ptd. 2
7 12020 |020 ° 12772 avak o [2020-01-29 e
)
5 [10816/[03.02.2 [wp(C) - [sARADA lc.0. [cOURT |order Dtd. [(se




il

2020|020 2736/2 [NAYAK NO. [2020-01-29 at
020 19 No-
108
)
(Se
10817/(03.02.2 [0 8S) > | ro kT Jorder prd. 2
2020 020 e o [2020-01-29 e
)
(Se
10818/ 03.02. ?5;2}; SARADA FoORT Jorder Drd. o
2020 020 c ot % Navak o7 [2020-01-29 e
)
(se
10819/ 03.02. ?gég}; AMULYA FoURT Jorder Drd. o
2020 020 °>07 ¢ [kuMar RoUT o |2020-01-29 s
)
(se
10820/ (03.02.2 (780 > ro T Jorder prd. 2
2020 020 R 'o" |2020-01-29 e
)
(Se
10821/ (03.02.2 219V > ro Rt Jorder Drd. 2
2020 020 e o7 [2020-01-29 e
)
(Se
10822/ (03.02.2 |1E {C) ~ [RADHA COURT lorder Dtd. 2t
5020 l020 2514/2 MOHAN . NO. 2020-01-29 No-
020  |NAYAK 19 108
)
(se
10823/ (03.02. ?gég}; o EHERA FoURT Jorder Drd. o
2020 020 e o |2020-01-29 e
)
(se
10824/ (03.02. ngég)/; NIRANJAN IC\:ISURT Order Dtd. ;E_
2020 020 o MALLICK 'o" |2020-01-29 s
)
(Se
10825/ (03.02. ngés)/; NIRANJAN EgURT Order Dtd. ;E_
2020 020 oo /% MaLLicK o [2020-01-29 e
)
10826/ (03.02. ?Eéi)/; NIRANJAN ESURT Order Dtd. ;ie
2020 020 MALLICK - N9 12020-01-29
020 19 No-




(Se

10827/ (03.02. ?géi}; BIKRAM ESURT Order Dtd. ;E_

2020 (020 oot/ |samar > 2020-01-29 e
)

(Se

10828/ /03.02. Tgiég)/; RASHMT ;gURT Order Dtd. ;E_

2020  [020 oo /% [RaNgAN DAS o 2020-01-29 e
)

(Se

10829/ (03.02. ?Zég}; R. K. ;gURT Order Dtd. ;E_

2020 020 co ¢ MEHER o 2020-01-29 e
)

(Se

10830/ (03.02. gss;;g « R bas ;gURT Order Dtd. ;2_

2020 020 . > 2020-01-29 e
)

(Se

10831/ (03.02. §i£§>; R. K. ESURT Order Dtd. ZE_

2020 1020 “oo’ ? MEHER s 2020-01-29 e
)

(Se

10832/ (03.02. ?gé?;g ~ R bas ;gURT Order Dtd. ;E_

2020  [020 o o 2020-01-29 e
)

(Se

10833/ (03.02. ?gég}; P. K. ;gURT Order Dtd. ;E_

2020 020 co0! /% lsneH o 2020-01-29 e
)

(Se

10834/ (03.02. ggég}; P. K. ;gURT Order Dtd. ;E_

2020 020 c200 % sneH o 2020-01-29 e
)

(Se

10835/ (03.02.2 " (&)~ COURT | der Dtd. at

5020 020 29600/ |C R NAYAK . NO. 2020-01-29 No-

2019 19 108
)

(Se

10836/ (03.02. ?gig}; I ro kT Jorder prd. 2t

2020  [020 o0 o 2020-01-29 e




(Se

WP (C) - COURT at
;8287/ 83(‘)02‘ 1015/2 |B BEHERA |C.0. NO. 253‘8%?35 No-
020 19 108
)
(Se
10838/ (03.02. ?gég)/; RATIKANTA | IC\;SUR?‘; Order Dtd. ;E_
2020 |020 o SAHOO orp | |2020-01-29 08
)
(Se
10839/ (03.02.2 [P2V0 0| o e R Jorder Drd. o
2020 020 S0 s 2020-01-29 08
)
(Se
10840/ (03.02. ?gff;; xR ooas o o X lorder pra. o
2020 020 - s 2020-01-29 08
)
(Se
WP (C) - WRIT
10841/ /03.02. GENE Order Dtd. at
2020 020 22697/ IN.BARIK |7 9999-12-31 BRANC |0
2017 H-4
37)
_ (Se
10842/ (03.02. ?géi}Z P. K. <o ;gURT Order Dtd. at
2020 |020 STINGH (O B0 5020-01-29 No-
020 19
37)
(Se
WP (C) - COURT
10843/ /03.02. Order Dtd. at
2050 lo20 3325/2 |sB UDGATA [C.0. NO. 0SSt UO. e
008 19
37)
(Se
WP (C) - COURT
10844/ 03.02. Order Dtd. at
5020 1020 2545/2 R. K. SAHU |C.O. NO. 2020-01-29 No-
020 19
37)
(Se
WP (C) - COURT
10845/ /03.02. Order Dtd. at
2020 loss 2545/2 [R. K. SAHU [C.0. NO. | TE8T O e
020 19
37)
WP (C) - COURT (Se
10846/ /03.02. 10419/ RATIKANTA o. |no Order Dtd. at
2020 |020 SAHOO (O B9 15020-01-29 No-
2006 19
37)
_ (Se
10847/ (03.02. ?gé§}2 s 5. sanule.o ;gURT Order Dtd. at
2020 020 .o (O Y 15020-01-29 No-
020 19
37)
_ (Se
10848/ (03.02. ?géig/ A BHOT <o ESURT Order Dtd. at
2020 020 5006 U lg [2020-01-29 No-

37)




©

w o H‘ N O - ‘ [ | o o - ‘

WP (C) -

NANDA

COURT

(Se

;8239/ 8;602' 2296/2 [KISHORE c.o. [No. ggggfo?fgé ;E_
020 ROUT 19
37)
_ (Se
10850/ 03.02. ?géi;/ A BHOT c.0 ESURT Order Dtd. at
2020 020 O Y 15020-01-29 No-
2006 19
37)
WP (C) - NANDA COURT (Se
10851//03.02. Order Dtd. at
2000 026 2277/2 |KISHORE o R e
020 ROUT 19
37)
WP (C) - (Se
10852/(03.02.2 | ], g 0 \YASHOBANT |GENE Order Dtd. at
2020 020 DAS RAL 2019-12-17 No-
2019
37)
(Se
10853/ (03.02. ?5;%0 I ;gURT Order Dtd. at
2020 (020 P e 12020-01-29 No-
20 22
37)
WP (C) - PRATAP COURT (Se
10854/ /03.02. Order Dtd. at
5020 1020 2285/2 KUMAR C.0. NO. 2020-01-29 No-
020 BEHERA 19
37)
(Se
WP (C) - COURT
10855/ /03.02. Order Dtd. at
000 lone 2091/2|M. BARAL [C.0. NO. [ /OFF O e
020 19
37)
_ (Se
10856/ 03.02. 251«7:)/2 s bas <o ESURT Order Dtd. at
2020 (020 P Y 12020-01-29 No-
015 22
37)
_ (Se
10857/ /03.02. g§£5}2 TAPAN c.0 EgURT Order Dtd. at
2020 (020 SWAIN P e 15020-01-29 No-
015 22
37)
_ (Se
10858/ (03.02. ?59‘3’/2 K. <o ;gURT Order Dtd. at
2020 (020 CHATTANYA |~ |2 |2020-01-29 No-
020 19
37)
WP (C) - wriT |(5©
10859/03.02.2 |1 - \YASHOBANT |GENE Order Dtd. seanc 12
2020 020 DAS RAL 2018-06-28 No-
2018 H-1
30)
WP (C) - (Se
10860/ (03.02. 5944/ S.B.MOHAPA |GENE Order Dtd. at
2020 (020 TRA RAT 2019-09-16 No-
012
30)
WP (C) - WRIT |(Se
10861/ 103.02. GENE Order Dtd.
2020 loag 9693/2 |R.SAHOO oalL 20171006 BRANC |at
017 H-9 No-




[:} | 53)
WRIT
BRANC | (Se
1 oJc- H at
10862/ /03.02. GENE Order Dtd.
0 85/199 |D.NAYAK (DIVI |No-
4 [2020  |o20 ) RAL 1996-11-15 s1on |13
BENCH |)
)
1 oJc- Order Dtd wrT | (€
0 28223/ 83602’ 3121/1 M. BEHERA giEE 2015-04- BRANC ;E_
5 996 29Annexure, H-1 a)
I__ TTA- crvir | °©
o |10864/(03.02.2 | """ |B.M.PRIYAD |GENE Order Dtd. cEuls 2t
2020 (020 ARSHINT RAL 2018-11-20 No-
6 06 ION |
I_- ITA- crvir | °©
o |10865/]03.02.2 | "7 ' |B.M.PRIYAD |GENE Order Dtd. cEvls 3t
2020 020 ARSHINT RAL 2018-12-31 No-
7 7 on ||
I__ TTA- crviL | (5€
o |10866/(03.02.2 | .77 |B.M.PRIYAD |GENE Order Dtd. cEuls 2t
2020 (020 ARSHINT RAL 2018-11-20 No-
8 06 on ;)
I_- ITA- crvinL | (5€
o |10867/]03.02.2 | /" |B.M.PRIYAD |GENE Order Dtd. cEvls 3t
2020 020 ARSHINT RAL 2018-11-20 No-
9 06 O
I__ TTA- crviL | (5€
L |10868/(03.02.2 | %7 |B.M.PRIYAD |GENE Order Dtd. cEuls 2t
2020 020 ARSHINT RAL 2019-08-20 No-
0 7 on ||
I_- CRLMP- COURT wriT |(5©
1 [10869/103.02.2 1 /og 55 x rouT |c.0. NO. |°rder Dtd. BRANC 3¢
2020 020 2020-01-28 No-
1 016 17 H-6
24)
I__ TTA- crviL | (€
L 10870/ 03.02.2 |57 IB.M.PRIYAD [GENE Order Dtd. cEvls |3t
2020 020 ARSHINT RAL 2018-12-31 No-
2 06 on ||
L _ (Se
1 10871/ (03.02. ?2?8“;2 I ;gURT Order Dtd. at
2020 020 O Y- 12020-01-28 No-
3 016 17
5)
I__ TTA- crviL | (5€
| |10872//03.02.2 |7 °° B.M.PRIYAD GENE Order Dtd. cEvLS 3t
2020 020 ARSHINT RAL 2018-08-17 No-
4 8 on ||
1 10873/ (03.02. Z?I;Dgg I ;gURT Order Dtd. ;ie
2020 020 O N 15020-01-28
5 16 17 No-




m»—l| \1m»—l‘ m[\)»—l| uwr\)»—l‘ .J>M|—‘| wr\)»—l‘ [\)Ml—‘| ,_.[\),_.‘ om»—l| LOI—‘D—‘| oo»—'»—l‘ \,,_.,_|| ow»—\»—l‘

| | | 5)
ABLAPL (Se
10874/ 103.02.2 |- S c.0 COURT |Order Dtd. at
2020 020 644/20 |PATTANAYAK O [NO. 1 [2020-01-29 No-
20 5)
ITA- crviw | ‘5@
10875/103.02. 118/20 B.M.PRIYAD GENE Order Dtd. REVIS at
2020  [020 ARSHINI  |RAL 2018-11-20 No-
06 St
ITA- cIviL |(5©
10876//03.02. 125/20 B.M.PRIYAD GENE Order Dtd. REVIS at
2020 1020 ARSHINI  |RAL 2018-11-20 No-
06 TON 5)
ABLAPL (Se
10877/103.02.2 |- COURT |Order Dtd. at
2020 020 579/20 (B KALASH 1C.0-|yn = 15020-01-29 No-
20 5)
ITA- crvinL | (5€
10878//03.02. 121/20 B.M.PRIYAD GENE Order Dtd. REVIS at
2020 1020 ARSHINI  |RAL 2019-08-20 No-
06 TON 5)
ITA- crvin | (5€
10879/ 103.02. 121/20 B.M.PRIYAD GENE Order Dtd. REVIS at
2020  |020 ARSHINI  |RAL 2019-08-20 No-
06 S
ABLAPL (Se
10880/ /03.02.2 |- COURT |Order Dtd. at
2020 020 654,20 [ K DASH 1C.0-lug 1 12020-01-29 No-
20 5)
ITA- crvin |5€
10881/ 103.02. 120/20 B.M.PRIYAD GENE Order Dtd. REVIS at
2020  |020 ARSHINI  |RAL 2018-11-20 No-
06 TON 5)
ABLAPL (Se
10882/ 103.02.2 |- S c.0 COURT |Order Dtd. at
2020 020 642/20 PATTANAYAK |° 9 [NO. 1 |2020-01-29 No-
20 5)
ABLAPL (Se
10883/103.02.2 |- COURT |Order Dtd. at
2020 020 647,20 B DASH €0 No. 1 ]2020-01-29 No-
20 5)
10884/ (03.02.2 |SME” GENE Order Dtd ;ie
2020 020 925/20 |H.K.BHOL |p,p 2019-09-16 No-
19
5)
ABLAPL (Se
10885/103.02.2 |- CHINMAY C.0 COURT |Order Dtd. at
2020 020 651/20 MOHANTY O+ INo. 1 12020-01-29 No-
20 5)
10886/ (03.02.2 |FA- GENE Order Dtd. (Se
2020 020 104719 M-K-PANLonp 2019-07-22 at




. 78 No-
5)
1_ ABLAPL (se
10887/ /03.02.2 |- COURT |[Order Dtd. at
2 12020 020 652,20 B K PATRA 1C.0-fos "1 12020-01-29 No-
9
20 5)
L . SECON | (Se
10888/ (03.02.2 GENE Order Dtd. D at
3 12020 1020 403/19 M.M.PANDA |p,p 2017-04-05 APPEA |No-
0 99
L 4)
1_ WP (C) - |CHANDRA (Se
3 10889/ /03.02.2 24477/ |SEKHAR GENE Order Dtd. at
. 2020|020 5015 |loaTa RAL 2019-12-17 ZT—
1_ ABLAPL (se
3 10890/ 103.02.2 |- A K c.0 COURT |Order Dtd. at
S [2020 020 641/20 [MOHANTY Y- INo. 1 [2020-01-29 No-
20 4)
L _ (Se
é 10891/ (03.02.2 ?558}2 G. C. 5 ;gURT Order Dtd. at
2020 (020 CHATTANYA |~ °° [2°  12020-01-29 No-
3 020 19 5
. WP (C) - COURT (Se
3 10892/103.02.2 2102/2 JANMEJAY c.o. lno Order Dtd. at
2020 020 PARTDA O Y 15020-01-29 No-
4 020 19 5
I__ WP (C) - COURT (Se
3 10893/103.02.2 2106/2 JANMEJAY c.o. INo Order Dtd. at
2020 020 PARIDA (O N 15020-01-29 No-
5 020 19 5
. WP (C) - COURT (Se
3 10894/ 03.02.2 2104/2 JANMEJAY c.o. o Order Dtd. at
2020 020 PARTDA O Y 15020-01-29 No-
6 020 19 s
1_ ABLAPL (Se
10895/103.02.2 |- COURT |Order Dtd. at
3 12020 020 621720 > B PAS €0 Ig5 1 12020-01-29 No-
.
20 4)
I__ CRLMC- |M/S.SAHASR (Se
3 10896/ /03.02.2 2571/2 A Jéoﬂ c.0 COURT |[Order Dtd. at
o 12020 020 o lNanoa NO. 1 /2020-01-27 2?—
. WP (C) - COURT (5e
3 10897/103.02.2 23655/ SHANTIRANJ o. lno. 3 Order Dtd. at
5 2020 020 5019 [AN BEHERA onp . [2020-01-27 f?_
[ (Se
i 10898/ (03.02.2 gg£§}2 o Rao c o ;gURg Order Dtd. at
o [2020 020 010 oLy [2020-01-16 S?_
1 [10899/(03.02.2 [wp(C)-|D HAZRA  [C.O. [COURT |order Dtd. | (se
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2020 020 2182/2 NO. |2020-01-29 at
020 19 No-
4)
_ (Se
10900/ |03.02. 255232 TOFAN c.0 DR Order Dtd. at
2020  [020 PRADHAN O gy 12020-01-27 No-
019
4)
(Se
CRLMC-
10901/ /03.02. COURT |Order Dtd. at
2020 020 3502/2|SARAT DASH |C.0- |v6 © 5 15020-01-29 No-
019
4)
(Se
WP (C) - WRIT
10902/ /03.02. GENE Order Dtd. at
5020 1020 11426/ |A.K.SAHOO |-, 2016-05-04 BRANC |~
2015 H-1
3)
_ (Se
10903/ (03.02. gié%}z D K <o ;gURT Order Dtd. at
2020 020 MOHANTY 0+ NO- 15 020-01-29 No-
020 19 5
_ (Se
10904/ 03.02. 512?8432 B. DAS c.0 COURT |Order Dtd. at
2020 020 : O INo. 2 2020-01-27 No-
019
3)
_ (Se
10905/ (03.02. §§§§>2 s B c o ;gURT Order Dtd. at
2020 020 monapaTRA | 00 NO- 1h000-01-29 No-
020 19 5
— CRIMI |(Se
10906/ 1/03.02. 2838/2 B.C.MOHANT GENE Order Dtd. NAL at
2020 020 Y RAL 2019-11-13 MISC- [No-
003
3 3)
10907/ (03.02.2 |SME” GENE Order Dtd ;ie
2020 020 1378/21S.C. DASH |pnp 2020-01-29 No-
019
3)
(Se
CRLMC-
10908/ /03.02. COURT |Order Dtd. at
2020 020 2888/21B. B. DAS |C.0. 051 |5020-01-27 No-
019
3)
_ (Se
10909/ (03.02. §§3232 BIJAY c.0 COURT |Order Dtd. at
2020 020 o107 % lkumar pas |©%" INo. 1 2020-01-28 No-
3)
_ (Se
10910/ (03.02. g?igfz GANESH < o. [COURT |order Dtd. at
2020 020 SAHOO O+ INo. 1 2020-01-21 No-
019
3)
(Se
WP (C) -
10911/ /03.02. GENE Order Dtd. at
2020 020 53123/ N.PANDA — foa1 2019-11-21 No-
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WP (C) -

(Se

10912/ 103.02. GENE Order Dtd. at
2020 020 8048/2|P. CHULL |7 2020-02-11 No-
013
3)
ABLAPL (Se
10913/ 03.02.2 |- A. K. < o. [COURT |order Dtd. at
2020 020 653/20 MISHRA 3 O+ INo. 1 12020-01-29 No-
20 3)
(Se
WP (C) -
10914/ /03.02. GENE Order Dtd. at
2020 020 15251/ |P.K.SWAIN |pn ) 2020-01-06 No-
2012
3)
_ (Se
10915/ (03.02. §§5¥32 SUVENDU |, DR [order Dtd. at
2020 1020 BARIK O 15y |2020-01-27 No-
018
3)
WP (C) - (Se
10916/ /03.02. 15499/ A.K.MOHANT GENE Order Dtd. at
2020 020 Y RAL 2019-09-06 No-
2019
3)
_ (Se
10917/ (03.02. g?gffZ CHINTU < o. [COURT |order Dtd. at
2020|020 SAMAL 0 No. 1 [2020-01-20 No-
019
3)
_ (Se
10918/ (03.02. §§§§}2 s B c o ;gURT Order Dtd. at
2020 020 monapaTRA | 00 N9 1h000-01-29 No-
020 19
3)
WA- (Se
10919/ (03.02. COURT |order Dtd. .J.C lat
2020 020 208/20 M.K.BARIK |C.0. lug " 5 10000-01-29 No-
08
1)
CRLMC- |TUKUNA (Se
10920/ /03.02. 3492 /2 KUMAR c.0 COURT |Order Dtd. at
2020 020 o hnanna NO. 1 [2020-01-06 T?—
(Se
WP (C) — COURT
10921/ 103.02. Order Dtd. at
el fod 2184/2 |A K SAHOO |C.0. NO. [ST08F Tt o
020 19
1)
(Se
WP (C) -
10922/ /03.02. COURT |Order Dtd. at
2020 020 2988/2B PANDA  |C.0. lyo " 5 15020-01-29 No-
020
1)
(Se
WP (C) -
10923/ /03.02. COURT |Order Dtd. at
2020 020 2990/2B C PANDA [C.0. |us "5 15020-01-29 No-
020
1)
WP (C) - (Se
10924/ (03.02. COURT |order Dtd.
2020 020 2202/2 B C BRNDA [C.0- Iyo 7 12020-01-29 2
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D
(Se
WP (C) -
10925/ 103.02. COURT |Order Dtd. at
2020 020 2993/2/B C PANDA |C.0- |y6 5 12020-01-29 No-
020
1)
(Se
WP (C) -
10926/ (03.02. COURT |[Order Dtd. at
2020 020 2995/2|B C BANDA |C.0- |6 "9 15020-01-29 No-
020
1)
3 (Se
10927/ |03.02. §g£§>2 H K c COURT |[Order Dtd. giigc at
2020 020 MOHAPATRA | "~ [NO. 8 [2020-01-29 No-
020 H-5
20)
_ (Se
10928/ 03.02. 251(3)20 s p sanoo o I(\:TSURT Order Dtd. at
2020 020 e © |2020-01-29 No-
20 22
20)
(Se
10929/ (03.02. 2525}2 N ;gURT Order Dtd. at
2020 020 e © 12020-01-29 No-
020 22
20)
_ (Se
10930/ (03.02. §§§§}2 ¢ o sang ESURT Order Dtd. at
2020 020 e © |2020-01-29 No-
020 22
20)
_ (Se
10931/ (03.02. ?gésg/ P C . ;gURT Order Dtd. at
2020 020 MOHANTY e © 12020-01-29 No-
2019 22
20)
_ (Se
10932/ (03.02. ;ggffz s. K. < o. [COURT |order Dtd. at
2020 020 LENKA *~ INO. 1 /2020-01-20 No-
019
20)
_ (Se
10933/ /03.02. g?gg;z N. C. c COURT |[Order Dtd. at
2020 020 SINHA *YINO. 1 /2020-01-20 No-
019
20)
CRLMC- (Se
10934/ 03.02. 2887/2 SACHINDRA COURT |Order Dtd. at
2020 020 KANHAR " INO. 1 |2020-01-27 No-
019
20)
ABLAPL (Se
10935/ 103.02.2 |- SACHINDRA ;gURg Order Dtd. at
2020 020 7610/2 |KANHAR "loLp | [2020-01-29 No-
019 20)
ABLAPL (Se
10936/ (03.02.2 - M. R. . COURT |Order Dtd. at
2020 020 11881/ [ROUTRAY ¥ INO. 1 12020-01-29 No-
2019 20)
10937/ /03.02.2 |ABLAPL [M/S.DEBASI c COURT |[Order Dtd. (Se
2020 020 - SH SAMAL *YINO. 1 12020-01-29 at




9 11945/ No-
2019 20)
I__ ABLAPL (se
10938/ 103.02.2 |- COURT |[Order Dtd. at
g 2020 (020 11756/ [F+ K- BHOLIC.O-lyq "1 15020-01-29 No-
2019 20)
I__ ABLAPL (Se
5 10939/103.02.2 |- D. K. c COURT |Order Dtd. at
L 2020|020 5317/2 |[BEHERA ¥ INo. 1 2020-01-29 No-
019 20)
I__ ABLAPL (Se
g 10940/ /03.02.2 |- M. D. c COURT |[Order Dtd. at
5 [2020  jo20 18439/ BISWAL Y+ No. 1 [2020-01-24 No-
2019 20)
I__ ABLAPL (se
10941/ 103.02.2 |- COURT |Order Dtd. at
2 2020 020 88262 [+ K+ BHOLIC.O-lyq = 1h020-01-29 No-
019 20)
[ ABLAPL CRIMT |(Se
1 COURT
10942/ 103.02.2 |- Order Dtd. NAL at
j 2020 020 73632 [PARAT DASHC.O. gfb 9 12020-01-29 MISC- [No-
019 3 18)
[ ABLAPL (se
é 10943/ (03.02.2 |- ?ES&;H < o [DR |order ptd. at
. [2020  Jo20 19749/ | Yl 12020-01-29 No-
2019 18)
I__ ABLAPL (Se
10944/ /03.02.2 |- COURT |[Order Dtd. at
2 2020 020 55412 [P+ B JENAIC.O-lyn 1 15020-01-29 No-
019 18)
I__ ABLAPL (se
5 10945/103.02.2 |- SRINIBAS c COURT |Order Dtd. at
2020 (020 625/20 MOHANTY Y+ INO. 1 2020-01-29 No-
i
20 18)
I__ ABLAPL (Se
5 10946/ 103.02.2 |- SAHADEV c COURT |Order Dtd. at
2020 (020 722/20 MUDULT ‘¥ INo. 1 /2020-01-29 No-
8
20 18)
I__ ABLAPL (se
g 10947/ 103.02.2 |- P. K. c COURT |[Order Dtd. at
2020 (020 578/20 |STNGH Y+ INO. 1 2020-01-29 No-
9
20 18)
[ ABLAPL (Se
é 10948/ (03.02.2 |- ;ﬁﬁiéPTA < o [COURT lorder Dtd. at
o 2020|020 584/20 | oy NO. 1 |2020-01-29 No-
20 18)
I__ ABLAPL (se
5 10949/ /03.02.2 |- G. COURT |[Order Dtd. at
2020 (020 617/20 | JAYASTNGH “ [No. 1 [2020-01-29 No-
1
20 18)
[1 [10950/[03.02.2 [ABLAPL |GANESH lc.0. |COURT |order Dtd. [(se




mxo‘

.J>C)M| wo[\)‘ mom| »—'o[\)‘ oom| LOLOI—“ OO&O!—“ \]LOI—‘| o‘\xol—" u-ugo»—l| »bLOI—“ wuo»—'|

2020 020 - SAHOO NO. 1 [2020-01-29 at
577/20 No-
20 18)
ABLAPL (Se
10951/ /03.02.2 |- COURT |[Order Dtd. at
2020 (020 619/20 C S+ FANLIC.O-fon 1 12020-01-29 No-
20 18)
ABLAPL (Se
10952/ /03.02.2 |- P. K. c.o. |COURT Order Dtd. at
2020 (020 620/20 PATRI Y NO. 1 |2020-01-29 No-
20 18)
ABLAPL (Se
10953/ 103.02.2 |- GANESH co COURT |[Order Dtd. at
2020 (020 637/20 |SAHOO "7 INO. 1 /2020-01-29 No-
20 18)
ABLAPL (Se
10954/103.02.2 |- ARUN KUMAR 0 COURT |Order Dtd. at
2020 (020 635/20 |JATI ‘Yt NO. 1 |2020-01-29 No-
20 18)
ABLAPL (Se
10955/ /03.02.2 |- A. K. ¢ o. |COURT Order Dtd. at
2020 (020 631/20 MOHANTY Y NO. 1 |2020-01-29 No-
20 18)
ABLAPL (Se
10956/ (03.02.2 |- ;EﬁgiP c.0 COURT |[Order Dtd. at
2020 (020 627/20 ‘Yt NO. 1 |2020-01-29 No-
BARIK
20 18)
_ (Se
10957/ (03.02. ?géi%/ R. C. <o ESURg Order Dtd. at
2020 [020 MALLICK T . 2020-01-29 No-
2019 OLD
18)
10958/ (03.02.2 R5A° DR |Order Dtd ;ie
2020 lo20 485/20 |A.K.SWAIN [C.O. () 2019-12-07 No-
18
18)
CRIMI |(Se
CRLMC-
10959/ /03.02. GENE Order Dtd. NAL at
2020 [020 3194/2 |a.K.NAYAK RAL 2019-12-17 MISC- |No-
016
1 2)
_ (Se
10960/ |03.02. ?gégi/ B. D. GENE Order Dtd. giigc at
2020 [020 BISWAL RAL 2019-04-02 No-
2018 H-6
36)
ABLAPL CRIMI |(Se
10961/ (03.02.2 |- R ESURg Order Dtd. NAL |at
2020 (020 10052/ e OLb 2020-01-27 MISC- |No-
2017 3 3)
ABLAPL CRIMI |(Se
10962/ 03.02.2 |- 0o gmna oo ;gURg Order Dtd. NAL |at
2020 (020 10081/ T OLb 2020-01-27 MISC- |No-
2017 3 3)
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ABLAPL (Se
10963/103.02.2 |- COURT |Order Dtd. at
2020 020 318/20 P K SAHOO [C.0.1yq 5 12020-01-24 No-

20 3)

(Se
CRLMC-
10964/ 103.02. COURT |Order Dtd. at
2020 020 3139/2/8.R.KARAR  |C.0. 051 5020-01-02 No-
019
3)
_ (Se
10965/ (03.02. §g§$32 cayag  |GENE Order Dtd. at
2020 020 : RAL 2020-01-29 No-
019
3)
_ (Se
10966/ (03.02. ?gfié/ « b |GENE Order Dtd. at
2020|020 K- RAL 2020-01-24 No-

2019

3)
(Se
10967/ (03.02. ?gigé/ « b |GENE Order Dtd. at
2020 020 K- RAL 2020-01-24 No-
2019

3)
_ (Se

10968/ (03.02. ?gég;/ « b |GENE Order Dtd. at
2020|020 K- RAL 2020-01-24 No-

2019

3)
(Se
WP (C) -
10969/ (03.02. COURT |Order Dtd. at
2020 020 14185/|L.D.SAHOO |C.0. |\0n "1 |7000-01-28 No-
2018
3)
_ (Se
10970/ (03.02. ?ifgé/ s < o. [COURT |order Dtd. at
2020 020 : O+ INo. 1 2020-01-28 No-
2018
3)
(Se

WP (C) - COURT
10971/ /03.02. Order Dtd. at
2020|020 14197/ |P.N.BEHERA [C.0. NO.  [,o00" 700 -

2019 17

3)
(Se
BLAPL-
10972/ 103.02. COURT |Order Dtd. at
2020 020 3001/2S.BANERJEE (C.0. |yq = 5 1h019-0g-27 No-
019
3)
(Se
BLAPL-
10973/ /03.02. COURT |Order Dtd. at
2020 020 3002/28.BANERJEE |C.0- |\ "7 15019-08-27 No-
019
3)
(Se
BLAPL-
10974/ /03.02. COURT |Order Dtd. at
2020 020 3734/2S.BANERJEE [C.0. |yq = 5 1h019-0g-27 No-
019
3)

WP (C) - COURT (Se
10975/ (03.02. Order Dtd.

oo oz 2956/2 [R.C.MUDULI C.0. NO.  [~F08F Jt0 at

020 22 No-
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13)
WP (C) - COURT (Se
10976/ 03.02. 22802 P.K.MOHANT c.o. No. 3 Order Dtd. at
2020 020 020 Y OLD 2020-01-29 No-
3)
(Se
CRLMP- COURT
10977/ /03.02. Order Dtd. at
5020 020 1249/2 |P.K.BEHERA |C.0. [NO. 2020-01-28 No-
019 17
3)
(Se
WP (C) - COURT
10978/ /03.02. Order Dtd. at
14237/ |R.K.BARIK |C.0. |[NO. 3
2020 020 2013 OLD 2020-01-28 2?
ABLAPL CRIMI |(Se
10979/ /03.02.2 |- B. N. GENE Order Dtd. NAL at
2020 (020 17220/ |PANDA RAL 2018-07-23 MISC- |No-
2017 1 8)
(Se
10980/ (03.02. ?iég;/ TAPAN c.0 ESURg Order Dtd. at
2020 020 2013 SWAIN OLD 2020-01-28 2?—
10981/ (03.02.2 P&~ gﬁégi Order Dtd ;ie
2020 020 53539/ D.SAMAL — 1C.0. lopvg 12020-01-28 No-
COURT 8)
WE (C) - CHIEF (Se
10982/ /03.02. JUSTI |Order Dtd. at
2020 (020 §§i39/ B.K.PATL  1C.0- lopvs |2020-01-28 No-
COURT 8)
(Se
WP (C) -
10983/ 03.02. GENE Order Dtd. at
2020 020 7735/2|B. BEHERR |opp 2020-01-07 No-
018
8)
(Se
WP (C) - COURT
10984/ /03.02. Order Dtd. at
2020 lo2o 3381/2|P.K.JENA [C.0. INO. 2 |- " ~70¢ No-
020 OLD
8)
WP (C) - Order Dtd. (Se
10985/ 03.02. 13478/ B. S GENE 2019-10- at
2020 020 SWAIN RAL 21Petition, Anne No-
2019
xure, 8)
(Se
WP (C) - COURT
10986/ /03.02. Order Dtd. at
5020 020 3763/2 B.K.PATI C.0. [NO. 2 2020-02-03 No-
020 OLD
8)
WP (C) - Order Dtd. (Se
10987/ 03.02. 13475/ B. S GENE 2019-08- at
2020 020 SWAIN RAL 08Petition,Anne No-
2019
xure, 8)
10988/ /03.02.2 [WP(C)-|B. S. GENE Order Dtd. (Se
2020 020 13474/ |SWAIN RAL 2019-08-06 at
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2019 No-
8)
Order Dtd. (Se
10989/(03.02.2 1215} T ls. s GENE 2020-02- a2t
2020 020 SWAIN RAL O03Petition, Anne No-
2019 H-6
xure, 16)
_ (Se
10990/ (03.02. gié%}z M. K. GENE Order Dtd. at
2020 020 PRADHAN  |RAL 2019-12-10 No-
018
16)
_ (Se
10991/ (03.02. ?gé;;o s. K. GENE Order Dtd. at
2020 020 NAYAK-6  |RAL 2020-01-28 No-
20
16)
_ (Se
10992/ (03.02. ?géji/ MD. T. GENE Order Dtd. at
2020 020 HOSSAIN  |RAL 2019-11-26 No-
2012
16)
Order Dtd. (Se
WP (C) — 9999-12- WRIT
10993/103.02.2 | 555, 5. p. xar |CENE 31Petition, Anne BRANC |2C
2020 020 RAL : No-
2019 xure, Entire H-2 7
Order,
(Se
CRLMP-
10994/ |03.02. GENE Order Dtd. at
2020 020 943/20S.B.SETHY fppy 2020-01-14 No-
18
7)
_ (Se
10995/ (03.02. 2;29/2 s. K. GENE Order Dtd. giigc at
2020 020 BISWAL RAL 2018-01-29 No-
000 H-6
25)
(Se
CRLMP-
10996/ (03.02. GENE Order Dtd. at
2020 020 943/20S.B.SETHY fppy 2020-01-14 No-
18
25)
ABLAPL (Se
10997/103.02.2 |- B. S. GENE Order Dtd. at
2020 020 18998/ |SWAIN RAL 2020-01-24 No-
2019 25)
(Se
CMP- WRIT
10998/ (03.02. GENE Order Dtd. at
2020 020 806/20 B.N.SRHU  |ppr, 9999-12-31 BRANC INo-
18 H-8
39)
CRIMI |(Se
10999/ (03.02. gg?g?z M. R. GENE Order Dtd. NAL |at
2020 020 BANARJEE RAL 2019-04-16 MISC- |No-
019
1 5)
(Se
CMP- WRIT
11000/ |03.02. GENE Order Dtd. at
2020 020 189/20 S-RAY RAL 9999-12-31 Engc No-
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3 (Se
11001/ (03.02. Zg?;go M. K. GENE Order Dtd. gggc at
2020 020 MOHANTY RAL 2017-10-10 No-
17 H-6
36)
(Se
0JC- WRIT
11002/ 103.02. GENE Order Dtd. at
2020 020 7484/1 M.MISHRA |p,p 1997-06-04 BRANC |yo-
997 H-2
6)
WP (C) - ORDER WRIT |'°€
11003/ /03.02. 3278/2 C. R. GENE Order Dtd. NO O |BRANC at
2020 020 019 SWAIN RAL 9999-12-31 0 17 lH-3 No-
11)
Order Dtd. (Se
11004/ (03.02. Vfgﬁi/ PRASANJIT |GENE 2019-03- gggc at
2020 020 BEHERA RAL 08Petition,Anne No-
2017 H-8
xure, 40)
Order Dtd. (Se
11005/ /03.02. ?gigi/ PRASANJIT |GENE 2019-03- giigc at
2020 020 BEHERA RAL 08Petition,Anne No-
2017 H-7
xure, 48)
WP (C) - Order Dtd. (Se
11006/ /03.02. 2323/2 PRASANJIT |[GENE 2020-01- at
2020 020 BEHERA RAL 22Petition, Anne No-
020
xure, 48)
CRLA- |DILLIP COURT (Se
11007/ /03.02. Order Dtd. at
5020 020 484/20 |[KUMAR C.0. [NO. 2 2020-02-03 No-
10 MALLICK OLD
48)
BLAPL- [DILLIP COURT (Se
11008/ /03.02. Order Dtd. at
5020 020 394/20 KUMAR C.0. |NO. 2020-02-03 No-
20 MALLICK 23
48)
CRLREV (Se
11009/ /03.02.2 |- DR Order Dtd. at
2020 020 805/20 B.K.PATI c.0. (J) 2020-02-03 No-
19 48)






